
GOVERNMENT OF INDIA 
MINISTRY OF PETROLEUM AND NATURAL GAS 

RAJYA SABHA 
UNSTARRED QUESTION NO. 2688 

TO BE ANSWERED ON 11th August, 2021 

Cesses imposed on petrol and diesel 

2688 # Shri Sushil Kumar Modi: 

Will the Minister of Petroleum and Natural Gas be pleased to state:  

(a) the cesses imposed on petrol and diesel;

(b) the year-wise revenue collected from each cess during the last three years i.e 2018-
19,2019-20, 2020-21;

(c) the year-wise revenue received each year from 2018-19 to 2020-21 separately from Basic
Excise Duty and Special Additional Excise Duty on petrol and diesel; and

(d) the details of revenue shared with States out of total excise duty received during the last
three years?

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS 
 (SHRI RAMESWAR TELI) 

(a) to (c) : The Central Government levies Excise/Cess on Petrol of Rs.32.90/litre which

includes Basic Excise Duty of Rs. 1.40, Road & Infrastructure Development Cess of Rs.18,

Agriculture and Infrastructure Development Cess of Rs. 2.50 and Special Additional Excise

Duty of  Rs.11.

The current Central Excise/Cess on Diesel is Rs.31.80/ litre which includes Basic Excise 

Duty of Rs.1.80, Road & Infrastructure Development Cess of Rs.18, Agriculture and 

Infrastructure Development Cess of Rs. 4 and Special Additional Excise Duty of Rs. 8. The 

total excise duty/cess incidence as percentage of retail selling on petrol and diesel is 32.4% 

and 35.4% respectively, as on 16th July 2021. 

The State wise VAT (Rs./litre) on petrol and diesel is at Annexure.  This indicates the 
amount collected by each State on 01.07.2021 for a litre of petrol and diesel. 
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The year-wise revenue collected as Excise duty on all petroleum products during the last 

three years i.e. 2018-19, 2019-20, 2020-21 is given below: 

Rs./Crores 

Particulars 2018-19 2019-20 2020-21 (P) 
Excise duty 2,14,369 2,23,057 3,71,726 

Based on data from 16 major oil & gas companies   

(d):   The contribution to Central and State exchequer during last three years, year-wise is 

given below: 

  (Rs./Crores) 

Particulars 2018-19 2019-20 2020-21 (P) 
Contribution to Central Exchequer 3,48,041 3,34,315 4,53,812 
Contribution to State Exchequer 2,27,591 2,21,056 2,17,650 
Total Contribution of Petroleum 
Sector to Exchequer 

5,75,632 5,55,370 6,71,461 

Based on data from 16 major oil & gas companies 

x-x-x-x-x
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 Annexure 

State wise VAT and RSP of Petrol and Diesel (Rs./litre) as on 01.07.2021 

S.no State Capital 
Petrol Diesel  

State Levies 
and Taxes  RSP State Levies and 

Taxes  RSP  

1 Maharashtra  Mumbai 28.95 104.90 20.70 96.72  
2 NCT of Delhi Delhi 22.80 98.81 13.04 89.18  
3 West Bengal Kolkata 22.20 98.64 15.45 92.03  
4 Tamil Nadu Chennai 23.89 99.80 17.73 93.72  
5 Telangana Hyderabad 25.82 102.69 20.19 97.20  
6 Andhra Pradesh Vizag 27.78 103.76 21.65 97.70  
7 Kerala Thiruvananthapuram 23.45 100.79 18.30 95.74  
8 Karnataka  Bangalore 25.57 102.11 17.86 94.54  
9 Puducherry Puducherry 21.89 98.96 15.49 92.80  

10 Meghalaya Shillong 17.22 94.08 11.00 87.92  
11 Mizoram Aizwal 18.41 95.75 10.88 88.29  
12 Arunachal Pradesh Itanagar 15.28 91.69 9.57 86.15  
13 Manipur Imphal 26.60 102.97 16.69 93.09  
14 Nagaland Kohima 21.23 98.38 14.92 92.06  
15 Tripura Agartala 21.34 99.01 15.11 92.95  
16 Assam Guwahati 18.67 94.56 12.46 88.49  
17 Sikkim Gangtok 21.67 99.50 13.60 91.40  
18 Andaman & Nicobar Portblair 4.69 82.82 4.71 83.16  
19 Jharkhand Ranchi 18.00 94.35 17.57 94.12  
20 Odisha Bhubaneshwar 23.30 99.60 20.77 97.19  
21 Bihar Patna 24.67 100.81 18.26 94.52  
22 Madhya Pradesh Bhopal 30.75 107.07 21.54 97.93  
23 Goa Panjim 20.17 96.62 17.55 94.13  
24 Gujarat Gandhinagar 19.54 95.86 19.74 96.22  
25 Chhattisgarh Raipur 20.29 96.90 19.64 96.44  
26 Dadra & Nagar Haveli Silvasa 17.17 94.18 17.26 94.53  
27 Daman & Diu  Daman 17.15 94.08 17.24 94.43  
28 Chandigarh Chandigarh 18.90 95.03 12.43 88.81  
29 Haryana Ambala 19.97 95.97 13.13 89.27  
30 Punjab Jalandhar 23.81 99.88 15.01 91.20  
31 Himachal Pradesh Shimla 18.44 96.26 10.51 88.27  
32 UT of Jammu & Kashmir Jammu 22.02 98.21 13.41 89.75  
33 UT of Jammu & Kashmir Sri Nagar 22.70 101.78 13.83 92.80  
34 Uttarakhand Dehradun 19.00 95.75 13.02 89.87  
35 Uttar Pradesh Lucknow 19.56 95.97 13.00 89.59  
36 Rajasthan Jaipur 29.04 105.54 21.67 98.29  
37 UT of Ladakh Leh 21.56 104.23 13.38 95.79  
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